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EXH. NO.: 28

REGD.A/D/DASTI/AFFIXATION/BEAT OF DRUM & PUBLICATION/NOITCE BOARD OF DRT 
SALE PROCLAMATION

OFFICE OF THE RECOVERY OFFICER-I  DEBTS RECOVERY TRIBUNAL-I, MUMBAI
MTNL Bhavan, 2nd Floor, Strand Road, Apollo Bandar, Badhwar Park, Colaba Market, Colaba, Mumbai- 400 005.
R.P. No. 457/2016                                                                                                  Dated: 01.03.2023
PROCLAMATION OF SALE UNDER RULES 38, 52(2) OF SECOND SCHEDULE TO THE INCOME TAX 

ACT. 1961 READ WITH THE RECOVERY OF DEBTS AND FINANCIAL INSTITUTIONS ACT, 1993.
                   Union Bank of India                        

                                                     V/S                                                                                               
                    Mr. Gordhandas Ganeshdas Jhawar And Ors               

CD No. 1 Mr. Gordhandas Ganeshdas Jhawar   ...Certificate Debtors

CD No. 2 Bank of Baroda

And Also 
CD No. 3 The Cosmos Co-operative Bank Limited

And also .

Rs. 92,63,508.43/- (Rupees Ninety Two lakhs Sixty Three Thousand Five Hundred Eight 
Rupees and Forty Three Paisa only) 

Rs. 1,79,11,451.00/- (Rupees One Crore Seventy Nine Lakhs Eleven Thousand Four Hundred Fifty One only) 
as on 28th February 2023 

07.04.2023 between 02.00 
PM to 4:00 PM 

Rs.1,000/- through DD in favour of Registrar, DRT-I, Mumbai.

Description of the Property Date of Inspection Reserve Price EMD Amount & Date Incremental Bid
Gala No 4 on the Ground, Floor, adm. About 1100,  sq. ft. 
Gala No 4 on the First Floor adm. About 1100 sq. ft. and Gala 
No 3,  (B) on Ground floor adm. About 550 sq. ft. respectively 
on Survey no. 19/2 Village Kamatghar Taluka Bhiwandi 
District Thane

03.04.2023
Rs. 

77,00,000/-
Rs.

7,70,000/-
Rs.

1,00,000/-

No. 
of  

Lots

Description of the property to be sold 
with the names of the co-owners where 
the property belongs to defaulter and 

any other person as co-owners

Revenue 
assessed upon 
the property or 

any part there of

Details of any other 
encumbrance  to 
which property is 

liable

Claims, if any, which have been put 
forward to the property, and any 

other known particulars bearing on 
its nature and value

1 2 3 4 5

1.

Gala No 4 on the Ground, Floor, adm. 
About 1100,  sq. ft. Gala No 4 on the First 
Floor adm. About 1100 sq. ft. and Gala No 
3,  (B) on Ground floor adm. About 550 sq. 
ft. respectively on Survey no. 19/2 Village 
Kamatghar Taluka Bhiwandi District Thane

Not availabe
Mortgaged 
property

Not Known 

Given under my hand and seal on this 1st Day of March, 2023.
SEAL Sd/-

(Ajeet Tripathi), Recovery Officer, DRT-I, Mumbai


